"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
BI-MONTHLY:- APRIL & MAY, 2024"

No. of Family Courts

Pendency Position in Family Courts

Sl. No. Name of t_he Family Courts Exists or . . Opening Balance as | Institution during the months | Disposal during the months | Pendency as on
Judgeship fot Sanctioned Working on 01.04.2024 of April & May, 2024 of April & May, 2024 31.05.2024

1 Angul Exist 1 1 452 46 62 436

2 Balasore Exist 1 1 4299 230 283 4246
3 Bargarh Exist 1 1 1118 46 52 1112
4 Bhadrak Exist 1 1 2277 148 181 2244
5 Bolangir Exist 1 1 455 23 40 438

6 Boudh Exist 1 1 172 6 9 169

7 Cuttack Exist 1 1 2634 241 210 2665
8 Deogarh Exist 1 1 72 11 26 57

9 Dhenkanal Exist 1 1 501 73 60 514

10 Gajapati Exist 1 1 41 34 23 52

11 Ganjam Exist 1 1 2616 154 189 2581
12 Jagatsinghpur Exist 1 1 1064 111 113 1062
13 Jajpur Exist 1 1 2069 145 263 1884
14 Jharsuguda Exist 1 1 277 33 45 265

15 Kalahandi Exist 1 1 222 31 38 215
16 Kendrapara Exist 1 1 2653 155 186 2622
17 Keonjhar Exist 1 1 1430 61 92 1399
18 Khurda Exist 3 3 7892 453 548 7797
19 Koraput Exist 1 1 415 48 44 419
20 Mayurbhanj Exist 1 1 1044 121 132 1033
21 Nabarangpur Exist 1 1 159 29 27 161
22 Nayagarh Exist 1 1 1414 82 69 1427
23 Phulbani Exist 1 1 245 25 22 248
24 Puri Exist 1 1 1179 151 109 1134
25 Rayagada Exist 1 1 104 33 30 107
26 Sambalpur Exist 1 1 337 43 60 320
27 Sonepur Exist 1 1 127 33 28 132
28 Sundargarh Exist 1 1 1073 70 198 945

TOTAL 30 30 36341 2636 3139 35684
N.B:

(i) 67 cases are excluded in disposal column in the judgeship of Jajpur due to Physical Verification during the month of May, 2024.
(ii) 87 cases are excluded in disposal column in the judgeship of Puri due to Physical Verification during the month of May, 2024.




